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IN THE CENTRAL ADMINIS'IRATIVE TRIBUNAL / JAIPUR BENCH 1, JAIPUF 

_Date of oraer:27th August, 2001 

CP No. 1 54/2000 (OA Nc.321/1995) 

Babu Lal s/o Shri Ghur~ Raw presently working as-Wir~man, Jaipur City 
I 

Postal Division, Jaipur 

1. 
·1 

2. 

-~Petiti0ner 

VerEus 

Shd N.R.Bhattacharya, Chief Postmaeter, General, 

-
.Rajasthan Circle, Jaipur 

Shri Shankar Lal, Senior Superinte~dent. of Post Offices, 

JaJ.put City Postal Division, Jaipur 

Respondent e. 

Mr~ C.B.Sharma, counsel for the Petitioner 

Mr. Arun Chaturvedj, ccunsel for the respondents 

CORAM: 

Hon 'ble Mr .s.:K.Agar-Wal, Juaidal Member 

·Hcn'ble Mr.S.A.T.Rizvi, Administrc>tive Member 

ORDER 

Per Hon'ble Mr. S.K.Agarwal / Judfr.ic>l Merober 

This Ccn,ternpt Petition has arisen out of an order passed 

on 13.4.2000 in.OA Nc.321/95, Babu Lal v. Union of India ana ors •. 

2, A reply to show-cauE1e was given by the opposite ·party. 

In the reply it haE' ~n si;)ecifically .·pointed out that ·the order 

passe9 by this Tribunal has .been -s~ayed by. the order of Hon'bJe the 

High Court. of Judicature for Rajaf'.than, Jc:dpur Bench in D.B.Cfoil Writ 

Petitl.on No. 912/2001, s-opy of which· is enclosed at Ann.RI. 

; . 

3. In view of . the oraer dated 13.4.2000 pasE'1ed by this 

TribunaJ havfog been stc>yea by Hon'ble the High Court tHl die:1pcsal of 

the 1:1.B.Civil Writ Petition, thie:: Contempt Petition is abated and mcy 
I , 

be r~vived on the app1ication of th~ petitioner if the stay granted by 
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Hon'ble the High Court ie 
, ! 

vacatea and it is neceesitat.ea by him. , 

dv ~~~ 
(S.K.AGAFWAL) 

(S.A.T.RIZVI) 
Judl.Merober 

Aaro. Me-mber 

i -


